Notice

Advocates are requested to supply copies of paper book(s) and
interim/final order(s) passed by this Hon'ble Court along with fresh status of

Xobjc 2-C/1984, Xobjc 44-Cl1/1998, Xobjc 13-Cl1/2005, Xobjec 47-C/2005 and

Xobjc 47-Cl1/1994, to Reconstruction Cell.

Assistant Registrar
(Civil Revision Branch)

a Q-



